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Kerala Plantationg (Prevention of
MMIMM),IIL
197

4007. SHRI C. JANARDHANAN:
SHRI C. H. MOHAMMED
KOYA:
SHRI M. M. JOSEPH:

Will the Minister of HOME AF-
FAIRg be pleased to state:

(a) whether Government had raised
certain objections on the Kerala
Plantations (Prevention of Fragmen-
tation and Alienation) Bil] 1971, for
the consideration of the ‘State Gov-
ernment;

(b) it so, the facts thereof and the
State Government's response thereto;
and ,

(c) the reasons for further delay in
obtaining the Union Government's
concurrence to the Bill?

THE DEPUTY MNISTER IN THE
MINISTRY OF HOME AFFAILS
(SERI F, H MO'i3',: (a) Yes, Sir

(b) and (c). Ay the mutier is the
sukject of correspordence beiweca
the State Govermmncn: sud the Gov-
ernment of Inla and is still vuder
corsideration f the latter 1t will not
be desirable in public interest at this
stage to disclose the details.

Advertisement for post of Junior
Administrative Grade in Central
Information Service

4008. SHRI A. K. GOPALAN: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

Junior Ad-
Central

(a) the pay scales of
ministrative Grades in the
Information Service;

(b) whether an advertisement was
published recently for the post in
Junior Administrative Grades;

(e) if so, the pay scale for Junior
Administrative Grade shown in the
advertisement; and

(d) the reasons for showing less p
scnleftor this post in the’ ndi{erlléé-.y
ment

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Consequent to Pay
Commission’s recommendations the
revised scale of the unified Jumior
Administrative Grade of the Central
Information Service has been notified
in the Gazette of India (Extraordi-
nary) on Tth October, 1974 ag Rs.
1500—1800.

(b) and (c). Yes, Sir. In the Union
Public Service Commission's adver-
tisement of 14th September, 1874 the
old scale of Rs. 1100—50—1400 was
publisheq before the revised scale was
notified.

(d) Question does not arise.
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4010. SHRI M. KATHAMUTHU. Will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the massive pro-
gramme drawn by the National Co-
operative Development Corporation
for the Fifth Five Year Plan period
has been lying shelved due to paucity
ef funds; and

(b) it so, the main functions of this
corporation and the outlines of the
projects now stalled, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) .No, Sir.

(b) Does not arise.

Stpport of Educated Unemployed to
Shri Jayaprakash Narayan’s move-
ment

4011, SHRI B. V. NAIK: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware
of the support of the educated unem-
ployed to the movement of Shri Jaya-
prakash Narayan; and

(b) whether Government intend to
investigate into the causes of this
support and rectify the errors, if any?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN): (a) ana (b).
Government are atvare that parties
and organisations gupporting Shri Jaya
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Prakash Narayan are making continu-
ous attempts to exploit the hardships
and the economic difficulties of the
public including those of the educated
unemployed.

Electrification of Villages iy the
Country

4012. SHRI ARJUN SETHI: Will
the Minister of ENERGY be pleased
to state:

(a) the total number of villages
electriied up-to-date (State-wise
break-up) in the country;

(b) the specific facilities Govern-
ment have provided to the economi-
cally backward States to come up to
the national standard during the Fifth

Five Year Plan period; and

(c) the break-up of funds provided
to the States under minimum needs
programme for the current Financial
year 1974-75?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a)
There are 5,66,878 wvillages in the
country. 1,61,092 villages (285 per
cent) were electrifieq upto 31st Octo-
ber, 1974. State-wise break-up is
given in Annexure I laid on the Table
of the Sabha. [Placed in Library.
See No. LT-8726|74.]

(b) The programme of rural elec-
trification is formulateq and executed
by the State Governments/State Elec-
tricity Boards. However, additive
financlal assistance is provided to the
State Electricity Boardg for ' imple-
menting rural electrification schemes,
by the Rural Electrification Corpora-
tion Ltd, a Public Sector Undertak-
ing set up by the Government of lnt?ia.
Loang are provided by the Corporation
on softer terms for rural electrification
in areas which are hilly, tribal and
economically backward. Besides, rural
electrification is being taken up as an
essential component of the Minimum
Needs Programme in the Fifth Plan





